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COMMON ORDER
C.A. Nos. 114/2016 & 115/2016 In T.C.P. No. 88/397-398/CLB/MB/MAH/2014
C.A. Nos. 116/2016 & 117/2016 In T.C.P. No. 91/397-398/CLB/MB/MAH/2014

.A. Nos. 118/2016 & 119/2016 In T.C.P. No. 92/397-3 LB/MB/MAH/2014

C.A. Nos. 120/2016 & 121/2016 In T.C.P. No. 93/397-398/CLB/MB/MAH /2014

C.A. Nos. 122/2016 & 123/2016 In T.C.P. No. 94/397-398/CLB/MB/MAH/2014

C.A. Nos. 124/2016 & 125/2016 In T.C.P. No. 95/397-398/ CLB/MB/MAH/2014
C.A. Nos. 126/2016 & 127/2016 In T.C.P. No. 96/397-398/CLB/MB/MAH/2014

C.A. Nos. 128/2016 & 129/2016 In T.C.P. No. 97/397-398/CLB/MB/MAH /2014
C.A. Nos. 130/2016 & 131/2016 In T.C.P. No. 98/397-398/CLB/MB/MAH/2014

A The Learned Representatives of both the sides are present.
Z The Learned Representative of the Petitioner is seeking adjournment.
4 Adjourned to 12.04.2018 at 2.30 PM for Final Hearing. B
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